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I. the Chairman of the O>mmittee on Private Members' Billa and R.etolutions having 
been autboriaed by the Q>mmittee, preaent on their behalf this their Sixty·tbird llepol't. 

!. The Committee met on the 9th April, 1965 for-

• (1) Examination of the Constitution (Amendment) Bill, 1965 (lruntion Of new 
article UM) by Shri S. M. Siddiah under R.ule 294 (1) (a) of the R.ules of 
Procedure. 

(II) Allocation of time for dilcuaion of the Legialative CDuncila (Compolition) 
Bill, 1962 by Shri Sbree Narayan Das under R.ule 294(1)(c) of the llules of 
Procedure. 

EXAMINATION OF THE CONSTITUTION (AMENDMENT) BILL, 1965 BY 
SHR..l S. M. SIDDIAH 

5. The Bill sought to empower the President to appoint a O>mmiuion for Scheduled 
Cutes on the lines of the Commiuion appointed under article 559 of the Comtitution. 

After hearing the views of the member incharge and reprelClltative of the Depart-
ment of Socia• Security and a>oaidering all upecu of the matter, the Committee rec.om· 
mended that the Member might be permitted to move for leave to introduce the Bill . 

.ALLOCATION OF TIME TO BILL 

-t. The Legislative Councib (Compolition) Bill, 1962 by Shri Shree Narayan Das 
was allotted 2 houn by the Howe on the 25th May, 1962. The U!De allotted to the 
Bill was exhausted during the discuasion on the motion for· circulation of the Bill for 
elicidag opinion which was adopted on the 8th June, 1962. 

5. After considering all aspects of the Bill the Committee allocated 1 hour for dis· 
cuuioa of the Bill. 

R.ECOMMENDATIONS 

6. The Committee recommend 'that-
(i) Shri S. M. Siddiah be permitted to move for leave to introduce his Conatitu· 

ti011 (Amendment) Bill; and , 

(ii) the allocation of time to the Legialative Councils (O>mpoaition) Bill, 1962 by 
Shri Shree Narayan Das as shown in paragraph 5 above be agreed to by 
the Houae-
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